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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

CONMT. PET. (C) No. 367-369/2016 In SLP(C) No. 22304-22306/ 2015
CHANDRA GUPTA KUMAR AND ORS. ETC. ETC Petitioner(s)
VERSUS

ANJANI KUMAR SI NGH, CHI EF SECRETARY
STATE OF Bl HAR AND ORS. Respondent ( s)

(with office report)

Date : 05/07/2016 These petitions were called on for hearing in the
Menti oni ng today.

CORAM :

HON BLE MR JUSTI CE J. CHELAMESWAR

HON BLE MR JUSTI CE ABHAY MANOHAR SAPRE
For Petitioner(s) Dhruv Meht a, Sr. Adv.
Anur ag Pandey, Adv.
Reena Pandey, Adv.
C.H Mlanta, Adv.

FHSS

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

Li st on Monday the 11th July, 2016.

[O P. SHARMA] [ RAJI NDER KAUR]
AR- cum PS COURT MASTER
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